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Canada 4.4

Austria 5.1

France 11 9

Federal Republic of Germany 4 0

Greece 1.8

Ireland 0.8

Netherlands 1.1

Norway 0.4

Portugal 1.1

Spain 9.0

Switzerland 3.3

(c) The steps beiog taken for increa­
sing tourist arrivals in the country include 
increased promotional efforts abroad through 
effective publicity and extension of institu­
tional net-work, improving the facilities at 
the international airports to make far 
easier arrivals and departures, promotion of 
charter traffic, hosting of international con­
ferences and conventions, expansion of air 
transport facilities, development of tourism 
infrastructure in the centres of tourist attrac­
tion and promotion of special interest tourism 
like holiday tourism, sports tourism, youth 
tourism, and wild life tourism.

Trade Agreements entered in at Trade Fairs 
Organised at National and International 

Level by Trade Fair Authority of India

(c) the number of Indian business 
houses and export agencies which failed to 
supply quality goods and failed to honour 
the contracts indicating the reasons thereof; 
and

(d) the steps taken or proposed to be 
taken for stopping such undesitable practice 
in the national interest ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RAN JAN L ASKAR) : (a) A state­
ment is Laid on the table of the House 
(Placed in Library. See No. LT 8602/84).

(b) A statement is Laid on the table 
of the House (Placed in Library. See No. 
LT 8602/84)

(c) -No Such Complaints have been 
reported to  Trade fair Authority of India

(d) Does not arise.

Stoppage of Pension of Retired Brigadier 
Apprehended for Smuggling Fire Arms

3728. SHRI MANOHAR LAL SAINI : 
SHRI RAJNATH SONKAR 
SHASTRI :

Will the Minister 
pleased to state :

of DEFENCE be

3727. SHRI R P. YADAV : Will the 
Minister of COMMERCE be pleased to 
s ta te :

(a) the number of trade fairs at nati­
onal and international level organised during
1983 and 1984 (first half) and names of 
Indian business houses which participated 
in each of these fairs;

(b) the trade pacts agreements and 
business transactions done with foreign 
agencies by the Indian counterparts and their 
turn-overs;

(a) whether there is any proposal to 
stop the pension of the retired Brigadier 
who was apprehended in Delhi Airport on 
19th July, 1984 while trying to smuggle fire 
arms;

(b) if not, the order on the subject
and

(c) whether a copy thereof will be 
laid on the Table of the House?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI K.P.




